i!’! i GRADE A } SHMDR

ACCREDITED UNIVERSITY O e

MOOT COURT
SOCIETY




UNIVERSITY

8th ALS MOOT COURT COMPETITION, 2026
= 30th October to 1t November 2026

OUR INSPIRING LEADERSHIP

“My mission is nation- building through education
and beyond.”

-Dr. Ashok K. Chauhan

Founder President
Ritnand Balved Education Foundation (RBEF)
(The Foundation of Amity Institutions and the Sponsoring Body of Amity Universities)
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OUR MOTIVATIONAL PATRON

“Passion can navigate your way to success.”

Dr. Aseem Chauhan
Chancellor

Amity University, Haryana
Amity University, Rajasthan

President

Amity University, Mumbai
Chairman

Amity University, Madhya Pradesh
Amity University, Lucknow
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VICE CHANCELLOR’S MESSAGE

PROF. (DR.) P.B. SHARMA

Vice Chancellor
Amity University Haryana

India, a great nation deeply rooted in the timeless values of righteousness, fairness,
and Dharma, has always strived to uphold the sacred covenant of "Justice for all". The true
purpose of jurisprudence and legal education is to steer society toward truth and equity,
demanding from our youth a firm resolve to treat the legal profession not merely as a career
path, but as a noble "Privilege to Serve and a Privilege to Excel."

In this digital era of rapid transformation, Moot Court Competitions serve as vital crucibles for
professional and intellectual development. The theme for this year's competition navigating the
delicate balance between executive authority, technological governance and constitutional
rights is deeply relevant. It challenges our bright young minds to dissect complex modern
crises, from examination leaks orchestrated via encrypted messaging networks to the nuanced
boundaries of digital platform liability and state authority during public dissent.

I warmly commend Maj. Gen. (Retd.) Sandeep Kumar, Director of Amity Law School and his
dedicated team for hosting the 8" ALS Moot Court Competition,2026. May this National -level
intellectual discourse inspire our student participants to sharpen their legal acumen, champion
societal harmony and forge bonds that blossom into lifelong professional excellence.

I extend my very best wishes for the resounding success of this historic event.
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PRO VICE CHANCELLOR’S MESSAGE

PROF. (DR) VIKAS MADHUKAR

Pro Vice Chancellor
Amity University Haryana

The core philosophy of Amity University Haryana is to pursue academic excellence through
pioneering innovation, dynamic industry integration, and an unwavering commitment to
internationalisation. This resolute dedication to scholarship and critical inquiry empowers our
students to transcend conventional learning, equipping them to confront real-world
challenges through immersive experiential education.

In concordance with this, Amity Law School has consistently been recognised by India’s

premier ranking agency, NIRF, securing the 39th position nationwide in the year 2025—a
distinction that underscores its academic excellence and institutional pride. The school
remains steadfast in its mission to cultivate young talent by offering transformative platforms
such as Moot Court Competitions. These initiatives sharpen advocacy, instill professional
competence, and nurture a sense of responsibility toward shaping global jurisprudence.

Acknowledging the profound interplay between law and society in the age of globalisation,
this year’s competition introduces a highly contemporary and consequential challenge. The
moot proposition for the 8th edition examines the intricate legal repercussions of a massive
national entrance examination leak executed via an encrypted digital platform. Participants
will engage with critical issues including the constitutionality of the Prevention of
Examination Malpractices Act (PEMA) 2013, the liability of digital intermediaries under
executive bans, and the permissible limits of state authority in the face of political dissent. In
navigating these complexities, they will test their instincts, sharpen analytical acumen, and
confront some of the most urgent socio-legal dilemmas of our time.

Consistently, Amity Law School has set distinguished benchmarks for the University by
successfully hosting numerous national and international Moot Court Competitions, thereby
enriching our institutional legacy and pride.

I extend my sincere congratulations to (Retd.) Maj. Gen. Sandeep Kumar, Director of Amity
Law School, and his dedicated team for their exemplary efforts in organising this prestigious
event. My heartfelt best wishes for the 8" ALMCC, confident that it will achieve resounding
success. Best wishes to all the participants!
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DIRECTOR’S MESSAGE

(Retd.) MAJ GEN SANDEEP KUMAR

Director, Amity law school
Amity University Haryana

At Amity Law School, we are committed to continuously shaping the personalities of our
students through a blend of academic and co-curricular activities that equip them with the skills
and knowledge necessary to become outstanding advocates in today’s ever-evolving legal
landscape. Alongside organising guest lectures by eminent professionals, we regularly conduct
competitions and events such as Legal Conferences, Parliamentary Debates, Moot Court
Competitions, Debates, and Quiz Contests. I firmly believe that confidence is something every
student should embrace daily, it enhances one’s personality like nothing else.

Our Law School strives to transform students into the “Heirs of Justice” by providing them
with a competitive environment, guidance from highly competent faculty, and instilling moral,
ethical, and legal values that empower them to serve society with the finest skills. Currently,
around 500 law students at Amity Law School carry the promise of a better tomorrow and are
poised to be the agents of change in society.

We are privileged to present another remarkable opportunity for our students through the 8th
ALS Moot Court Competition, 2026. It fills me with immense pride to witness these young,
passionate lawyers argue so confidently and gracefully in the courtroom. Moot Court is not
merely about winning or losing, it plays a critical role in providing practical insights into the
workings of the legal system. It serves as a crucial exercise that prepares students for their
professional journey in courts or other fields of law.

I extend a warm welcome to all the talented teams participating in this event. Together, we are
working towards fulfilling the vision of our Hon’ble Founder President and Hon’ble
Chancellor, who aspire to make this institution one of the world’s most prestigious centres of
learning.

I would also like to take this opportunity to express our heartfelt gratitude to the Hon’ble Vice
Chancellor, Pro Vice Chancellor, and Dean of Students’ Welfare for their unwavering
guidance, support, and blessings throughout every phase of this event. No initiative at the Law
School would be successful without their constant encouragement and presence during our
times of need. I wish this event every success and hope that the best team emerges victorious.

Best Wishes!
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AMITY LAW SCHOOL

The VISION of Amity Law School, Haryana, is to strive to be a leading institute recognised
internationally and known for its socially relevant legal research and education. In pursuing its
vision, Amity Law School has as its mission, the creation and sustenance of a research based
academic environment which is grounded in values of social justice and excellence. The values
of Amity Law School are fully aligned with those of the University with a view to creating a
culture that reflects these values.

The members of Amity University law faculty believe that our community of scholars must
base their pursuit of knowledge through research, teaching, and learning with
membership acquired based on intellectual merit, ability, and the potential for excellence.
The different perspectives arising from diverse backgrounds and histories that define our
identities deepen scholarly inquiry and enrich academic debate.

We cherish:
Academic freedom, creative and innovative thought, ethical standards and integrity,
accountability and social justice; our staff and students, who are the faculty’s core asset.

We foster:

An inquiry-led and evidence-based approach of creating knowledge; and academic citizenship,
whereby we commit ourselves to harnessing our intellectual abilities in the interest of our
nation and humanity.

We recognise:

In a resource-constrained world where vast disparities remain, the faculty must endeavour to
produce Graduates who appreciate the importance of community engagement, entrepreneurial
endeavours and innovative actions in generating employment and development in our local
communities.
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AMITY MOOT COURT SOCIETY

Our Motto
“To create an army of competent and conscious
lawyers who shall strive towards dispensation of fair
Jjustice to one and all without fear and favour.”

The Moot Court Society of Amity Law School, Haryana works through the combined efforts
of exceptionally competent Faculty as well as the enthusiastic students and organises various
Competitions to brush up the practical knowledge in the field of law in the students. The efforts
of the Society are channelized towards grooming the law students to make them fit for the legal
world. It provides them with the opportunity to get trained at working in teams by giving
different challenges to mold their attitude and personalities and prepare them to face life
situations gracefully.

Moot Court Competition is a valuable exercise for the law students to hone both their written
and oral advocacy skills in the competitive field of advocacy. t has been an integral part of
lawyer training for decades and continues to play a significant role in legal education at ALS
Haryana and will be organised by “Amity Moot Court Society.”

Every year the Society develops a hypothetical legal problem for the Competition that provides
an opportunity to students to utilise their legal acumen. It also ensures the availability of study
rooms for the students to help them prepare for the Competition. The main aim of the Society
is to ensure a nice and safe stay of all the Teams by looking into all necessary matters like
accommodation, food, transport, security, connectivity etc.

The Organising Committee of the Competition strives to successfully organise the 8" ALS

Moot Court Competition, 2026 and this event will be another milestone for the Law School as
well as the University.
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1% Amity National Moot Court Competition, 2016

The 1st Amity National Moot Court Competition, 2016 saw thirty-six participating teams
arguing on Constitutional Law related problems. The Teams from NLIU Bhopal, USLLS
Delhi, Amity Law School Rajasthan and CNLU Patna made up to the Semi-Final Rounds.
Finally, the top two Teams NLIU Bhopal and USLLS Delhi put their best foot forward to claim
the winning trophy and were argued and judged before a dynamic panel of Judges.

The Winners received Rs. 30,000 as cash prize and SCC Online Platinum Web Edition. The
Runner Up Team received Rs. 15,000 and an SCC Online Platinum Web Edition. The Winners
of the Best Memorial, Best Researcher and Best Speaker awards received trophies, and SCC
Online Platinum Web Edition.

Winner National Law Institute University, Bhopal

Runners Up University School of Law and Legal Studies, Dwarka

Best Memorial Chanakya National Law University, Patna

Best Speaker Prateek Singh Tomar (NLIU, Bhopal)

Best Researcher Saumya Kapoor (Campus Law Centre, Faculty of Law, DU)
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2" Amity National Moot Court Competition, 2017

The 2nd Amity National Moot Court Competition, 2017 was yet another milestone in its stride
towards academic and professional excellence of Amity Law School, Gurugram. Following the
active participation of 36 Teams in the last Competition, this year the counting continued for
38 selected Teams battling out in this Competition to discuss and determine the standing of
Constitutional Law related issues.

The Competition was graced by the presence of Hon’ble Mr. Justice G.S. Singhvi, Former
Judge Supreme Court of India, Shri Ram Jethmalani, Senior Advocate Supreme Court of India,
and Shri Salman Khurshid, Senior Advocate Supreme Court of India.

The Winners received Rs. 30,000 as cash prize and SCC Online Platinum Web Edition. The
Runner up team received Rs. 15,000 and a SCC online Platinum Web Edition. The winners of
the Best Memorial, Best Researcher and Best Speaker awards received trophies, and SCC
Online Platinum Web Edition.

Winner Symbiosis Law School, Pune

Runners Up Rajiv Gandhi National University of Law, Patiala
Best Memorial Chanakya National Law University, Patna

Best Speaker (Male) Mr. Rohan Priyadarshi, Symbiosis Law School, Pune
Best Speaker (Female) Ms. Raina Mahapatra, Symbiosis Law School, Pune
Best Researcher Ms. Khyati Lohan, Symbiosis Law School, Pune
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34 Amity National Moot Court Competition, 2018

The 3rd Amity National Moot Court Competition, 2018 was another excellent opportunity for
the budding lawyers to get back in form and put their best word forward. The legacy continued
and the 3rd National Moot Court Competition was no less but only better with the active
participation of 33 Teams from all over India. The event aimed at stirring the pot of advocacy
to get the participants gulp of the potion and get trained for the world. The Constitution related
Moot problem seemed not to be a shackle for the young and talented participants. The Teams
from ILS Law College, Pune, School of Law Christ University, Bengaluru, Government Law
College, Mumbai and School of Law, Sastra University, Tamil Nadu made up to the Semi-
Final Rounds. Finally, the top teams were Christ University, Bengaluru and ILS Law College,
Pune battled for the winning trophy with their argument and oratory skills and were judged by
a dynamic and elite panel of Judges.

The Inaugural Ceremony was graced by the presence of Shri Ram Jethmalani, Senior Advocate
Supreme Court of India and member of Parliament (Rajya Sabha); Padma Shri Dr. T.K.
Viswanathan; Ms. Ruby Yadav, Mrs. Universe West Asia 2015; Ms. Sushma Sahu, Former
President of Mahila Morcha, Bihar and Ward Councillor, Patna Municipal Corporation. The
guests for the Valedictory Ceremony were Hon’ble Justice Swatanter Kumar, Former
Chairperson NGT; Shri Salman Khurshid, Senior Advocate Supreme Court of India; Mr.
Anand Grover, Senior Advocate, Supreme Court of India; Ms. Geeta Luthra, Senior Advocate,
Supreme Court of India, Dr. Mukulita Vijayawargiya, Eminent Lawyer, Academician and

Administrator.
Winner School of Law, Christ University, Bengaluru
Runners Up ILS Law College, Pune
Best Memorial Symbiosis Law School, Pune
Best Mooter Ms. Tanya Chib, GLC, Mumbai
Best Researcher Mr. Nakul Mehta, Law College, Dehradun

8 ALS MCC’26| 11



UNIVERSITY

8th ALS MOOT COURT COMPETITION, 2026
= 30th October to 1t November 2026

4™ Amity National Moot Court Competition, 2019

The legacy continued and the 4th National Moot Court Competition, 2019 was finest in the
history of events held in Amity Law School, Haryana. There was an active participation of 42
teams from all over the country. The Competition aimed at rousing the students and helping
them put their best foot forward. The Moot Problem was related to Constitutional Law and
Criminal Law, which did not tremble the young and talented participants. The Teams who were
a part of Semi-Final Rounds were NALSAR, Hyderabad, Geeta Institute of Law, Panipat, KIIT
University, Bhubaneswar and UILS, Punjab University. Finally, Geeta Institute of Law,
Panipat and UILS, Punjab University made up to the Final Rounds who fought for the winning
trophy with their arguments and rhetoric skills and were judged by an enthralling and eminent
panel of Judges.

The Inaugural Ceremony was dignified by the presence of Hon’ble Shri Dipak Misra, Former
Chief Justice of India, Hon’ble Shri Justice A.K. Patnaik, Former Judge Supreme Court of
India, Shri Karnal Singh, Former Director, Enforcement Directorate was Guest of Honour at
the Ceremony. The Valedictory Ceremony was graced by the presence of Shri Suresh Chandra,
Information Commissioner Central Information Commission and Former Law Secretary
Government of India and Col. R Balasubramanian (Retd.), Former ASG.

Winner Geeta Institute of Law, Panipat, Haryana
Runners Up UILS, Punjab University

Best Memorial School of Law, KIIT University

Best Mooter Saher Naqvi, NALSAR, Hyderabad
Best Researcher Vedant Deepak Akhade, NLU Nagpur
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5" Amity National Moot Court Competition (Virtual), 2022
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After the resounding success of the past four National Moot Court Competitions, the Moot
Court Society of Amity Law School, Haryana, impeccably organized its highly anticipated 5th
Amity National Moot Court Competition, 2022 via online mode. An overwhelming number of
active and zealous participants were observed from the most esteemed and prestigious Law
Universities/Colleges across the Nation. The event aimed at exhibiting and highlighting the
astute advocacy skills and unparalleled legal expertise of the participants. The grand Inaugural
Ceremony was graced with the distinguished presence of Lt. Gen. Gurmit Singh, the Hon’ble
Governor of Uttarakhand, and Prof. S.P. Singh Baghel, the Hon’ble Minister of State, Law &
Justice, Government of India. Their distinguished presence added an extra layer of grandeur
and magnificence to the already dazzling event.

The splendid Valedictory Ceremony was graced by the renowned presence of Prof. Balraj
Chauhan and Col R Balasubramanian (Retd). Their eminence and intellect added a touch of
distinction to the grand event.

Winner National Law University, Delhi.

Runners Up Lloyd Law College, Noida.

Best Memorial Sikkim Govt. Law College

Best Mooter Manya Gupta, National Law University, Delhi.

Best Researcher Ms. Avantika, Campus Law Centre, University of Delhi.
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6" Amity National Moot Court Competition
(Hybrid), 2023

Amity Moot Court Society, after five successful Moot Court Competitions, organised the 6th
Amity National Moot Court Competition, 2023 in hybrid mode. This Competition saw an
overwhelming response from a number of esteemed Law Institutions from around the country.
This Competition aimed to bring together young legal minds to hone their advocacy skills and
highlight their legal acumen. The Inaugural Ceremony was graced by the presence of Lt.Gen
Kaiwalya Trivikram Parnaik, Governor of Arunachal Pradesh and Prof. (Dr.) Yogesh Pratap
Singh, Vice Chancellor, National Law University, Tripura among many others.

The Valedictory Ceremony was graced by the presence of Dr. Seema Kaul, Ms. Ankita Bali,
Ms. Manju Sehrawat, Prof. K. Elumalai, and Mr. B.K. Ravi. The distinguished guests, all
experts in various fields of law, provided invaluable insights and feedback to the participating
teams. They also congratulated the winners and appreciated the efforts of the organizers of the

competition.
Winner Christ University, Bangalore.
Runners Up Lloyd Law College, Noida.
Best Memorial Asian Law College
Best Mooter Ms. Shruti Satish Kumar, Christ University, Bangalore
Best Researcher Ms. Tanya Kumar, Vivekananda Institute of

Professional Studies
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7th Amity National Moot Court Competition, 2025

Amity Law School, Amity University Haryana successfully organized the 7" ALS Moot Court
Competition from 7" to 9" November 2025 at the D Block Auditorium. The competition
witnessed active participation of over 40 teams from reputed law institutions across India,
reaffirming ALS’s commitment to experiential legal education. University of Allahabad and
Panjab University UILS, Chandigarh reached the Final Round and battled for the winning
trophy before a distinguished panel of Judges.

The Inaugural Ceremony was graced by Shri Mayank Mishra (IPS), Prof. (Dr.) P.B. Sharma
(Vice-Chancellor, AUH), Prof. (Dr.) Vikas Madhukar (Pro Vice-Chancellor, AUH), Prof. (Dr.)
A K. Ahuja (Director, Indian Law Institute), Mr. Sushant Shukla (Founder, Wasserstoff & Co-
Founder, LITT Legal Al), and Prof. (Dr.) Som Dutt Bhardwaj (Director, Amity Law School).

The Valedictory Ceremony was honoured by Hon’ble Mr. Justice Suresh Kumar Kaith (Former
Chief Justice, High Court of Madhya Pradesh), Hon’ble Mr. Justice Arun K. Tyagi (Judicial
Member, NGT), Dr. Adish C. Aggarwala (President, International Council of Jurists), Mr. Vijay
Kumar Nayar (Senior Partner, KNM & Partners), and Mr. Samridha Neupane (Partner, Shardul
Amarchand Mangaldas & Co.)

Winner University of Allahabad

Runners Up Panjab University UILS, Chandigarh

Best Memorial Army Institute of Law, Mohali

Best Mooter Maitreyee Shrivastava, Panjab University, Chandigarh
Best Researcher Ishika Premchandani, Uttaranchal University, Dehradun
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IMPORTANT DATES

Last date for Provisional Registration 25™ September 2026, Friday

Last Date for completing the Payment Process 30" September 2026, Wednesday

Submission of the soft copy of Registration
20 October 2026, Tuesday

Form
Last Date for seeking Clarifications 15% October 2026 Thursday
Release of Clarifications 18" October 2026, Sunday
Last date for submission of soft copies of 24% October 2026, Saturday
Memorials
Inauguration Ceremony 30" October 2026, Friday
Researchers' Test 30" October 2026, Friday
Memorial Exchange 30" October 2026, Friday
Preliminary and Quarter-Final Rounds 315t October 2026, Saturday
Semi-Final and Final Rounds 1%t November 2026, Sunday
Valedictory Ceremony 1% November 2026, Sunday
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CONVENERS’ MESSAGES

It is my sincere privilege to extend a warm welcome to all
participating teams congregating at this esteemed jurisprudential
platform. This competition embodies our institution's abiding
commitment to nurturing advocacy, sharpening analytical
acumen, and instilling the discipline of legal scholarship among
aspiring practitioners of law. I take great pride in the dedication
of our student convenors and the organizing committee, whose
efforts have brought this edition to fruition, and I extend my
heartfelt best wishes to all participants for a rewarding and
intellectually enriching experience.
-Dr. Atul Jain
(Faculty Convener)

“Don’t raise your voice. Improve your argument.”

The first and foremost discipline a law student must adopt in life
is something I strive to follow as well. We are fortunate that the
institution organizes enriching competitions like Moot Court
from time to time, which add wvaluable and memorable
experiences beyond the classroom. I hope the teams have a great
learning experience.

-Dr. Neha Mishra
(Faculty Convener)

As legal education evolves, moot court remains the arena where
doctrine, ethics, and advocacy converge. By challenging students
to research rigorously, argue with principle, and respond with
composure, mooting transforms abstract rules into practical
reasoning and sharpens professional identity. Through sustained
mentorship, realistic courtroom protocols, and constructive
feedback, we at ALS nurture precision, confidence, and
teamwork. This competition reflects our commitment to academic
excellence and to preparing graduates who argue responsibly,
write persuasively, and uphold the rule of law.

-Dr. Vidushi Puri
(Faculty Co-Convener)
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Mooting is more than an academic exercise or competition. It's
an invaluable "experiential learning"opportunity for law
students to become advocates, engage with complex legal
issues, research, interpret statutes and precedents, develop
persuasive arguments, and present their submissions in a
'simulated judicial forum'. I look forward to witnessing the
enthusiasm, intellectual rigour, professionalism, and spirit of
healthy competition from each participating team. I encourage
all participants to approach the competition with a
commitment to learning, engaging, collaborating, and growing
as future legal professionals

- Dr. Tejender Pal
(Faculty Co-Convener)

Few academic pursuits demand the discipline and presence
of mind that moot court advocacy requires, and it has been a
rewarding responsibility to help organise a competition
befitting that demand. Each edition of this event carries
forward a legacy built by those before us, and I am confident
this 8th edition, through the collective efforts of the
committee, will honour that tradition. My compliments to the
organising team, and my sincere wishes to every participant
for a competition marked by rigour and sportsmanship.

- Dr. S.K. Tripathi
(Organising Secretary)

A moot court competition is only as strong as the framework
that supports it, and it has been my privilege to help build that
framework for this 8th edition. Advocacy is a craft honed
through practice, pressure, and precedent — and it is our
endeavour to provide a platform where that craft can be tested
and refined. 1 extend my compliments to the student
convenors for their initiative, and my very best wishes to all
participating teams as they step into the courtroom

- Dr. Anushkha Choudhary
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The 8" Amity Law School Moot Court Competition 2025
reflects the academic rigor and professional ethos that Amity
University strives to instil in its students. Mooting is a scholarly
exercise that bridges legal theory with courtroom practice,
fostering discipline, research excellence, and refined advocacy.
Competitions of this stature cultivate the next generation of
jurists. I extend my warm wishes to the participants and
commend the organizers for their pursuit of excellence.

- Ms. Shambhavi Gour

(Organising Secretary)

Organising a national moot court competition of this scale is, at
its heart, an exercise in bringing together countless moving
parts logistics, scheduling, coordination into a single seamless
experience for our participants. As Organising Secretary of this
8th edition, I have witnessed firsthand the quiet diligence that
goes into making such an event possible, and I am grateful to
every hand that has contributed to it. To the teams joining us, |
hope this competition proves to be as intellectually stimulating
as it is memorable.

- Dr. Vaasawa Sharma
(Organising Secretary)

Mooting is more than presenting arguments; it is the discipline
of understanding, questioning, and defending the principles of
law. I hope this competition provides every participant with an
opportunity to learn, grow, and experience the true spirit of
advocacy. My best wishes to all the teams.

- Dr. Pranshul Pathak
(Joint Secretary)
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Every argument is an opportunity to look at the law from a new
perspective. May this competition challenge you to think
critically, argue fearlessly, and approach every issue with
clarity and conviction. Wishing all the participants the very best
for an engaging and memorable competition.

- Mr.Saurabh Dobriyal
(Joint Secretary)

Dr. Shivpriya Mr. Harshvardhan

It is my distinct privilege to extend a cordial welcome to the
distinguished participants congregating for this esteemed
jurisprudential endeavour. This competition stands as a
testament to the pursuit of advocacy in its most refined form
cultivating incisive legal reasoning, eloquent oratory, and
unwavering intellectual rigour among the foremost legal minds
of tomorrow. It is with great anticipation that I welcome you to
Amity University Haryana this November, in the earnest hope
that this edition shall further enrich the legacy of excellence this
competition has come to embody

- Mr. Vansh Pratap Singh Rathore
(Student Convener)
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A moot is not just a competition, it is a rehearsal for the
courtroom of life, where words turn into weapons, logic into
strategy, and confidence into conviction. It is a journey that
challenges you to think deeper, speak with clarity, and stand
firm with courage. Each argument crafted, each submission
made, and each rebuttal delivered is not merely a step in the
competition, but a step toward becoming an advocate of change.
May this experience awaken your spirit of advocacy, strengthen
your belief in justice, and remind you that true success lies not
only in winning a case but in finding your voice. Here, every
participant is a learner, every argument a lesson, and every
moment an opportunity to grow.

-Ms. Prachi Jasrotia

(Student Convener)

Co- Convenors

Ms. Anshita Gupta

Joint Secretaries

Ms. Palak Lamba
Mr. Ishaan Chawla

Student Organising Secretaries

Prakash Singh
Pritish Chatterjee
Akanksha Kumari
Manav Sharma
Aditya Pratap Singh
Saksham Mahajan
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CONTACT DETAILS

Faculty Convener: Dr. Neha Mishra: (+91) 98712 26906

Mr. Vansh Pratap Singh Rathore:
(+91) 92055 81604

Ms. Prachi Jasrotia: (+91) 91498 43288
Mr. Ganga Singh Rathore: (+91) 84393 62646
Ms. Anshita Gupta: (+91) 89505 95136

Student Conveners:

Student Co-Conveners:

STUDENT ORGANISING COMMITTEE

Vanshika Bhardwaj Dhruv Mishra Vanshika Dhiman
Keya Gautam Rahamdil Dimpy Yadav
Anubhav Yadav Shourya gupta Nayan
Nandini Sahani Pratham Anuj Yadav
Divi Yadav Parth Devansh Dwivedi
Ravi raj Dheeraj Jayshree Roy
Rajshree Soni Prachi Sharma Disha Rohilla
Anvi Kanchan Rajveer Singh Khushi Datwani
Alisha Yash Vardhan Sharma Sadiya Ali Khan
Nupur Faizan Qureshi Aashi Lohia
Varun Garima Gour Adithyan RS
Viraj Sood Dhairya Sharma Anirudh Sharma
Siddhant Khyati Saini Yasmin Ali Khan
Hargun Dogra Gunjan Reha
Rajat Chauhan Divya Sharma Jigisha
Lakshita Yadav Ashutosh Mridul Yadav
Nishu Krishna Nandini
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EXPERIENCE A CAMPUS LIFE THAT'LL INSPIRE YOU TO DREAM BIG

o Extensive Industry Interaction with Over 1500 Corporate Leaders,
Management Gurus & Distinguished Internation Speakers.

e Eminent Scientists and Professors imbibing a Strong Culture of Research &
[nnovation.

e Well Stocked Libraries with latest Books, Journals, Periodicals, References
& Online Resources.

e Amphitheatre Style Air Conditioned Classrooms.
e Wi-Fi enabled Campus with 1 Gbps broadband connectivity.
e Hi-Tech Labs equipped with latest infrastructure.

e Secure Campus with latest IP enabled 24X7 CCTV Surveillance.

e 20 Acres Sports Complex with latest amenities.

e On-Campus Departmental Store, Salon, ATM, Laundry Service, Gym &
Food Courts like Dosa Plaza and Deja Brew, etc. Zomato and Blinkit is also
available.
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